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Recruitment thivugh U.P.S.C.

9790. SHRI SARAT KAR: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether it is a fact that number
of ad-hoc appointmenis were made in
the North-Eastern and Northern Rail-
way during the years 1975-76 and
19%6-77; and

(b) it so, what are the reasons for
not adopting the normal procedure of
recruitment through the Railway Ser-
vice Commisgion?





